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(b) the amount realised by way at 
penalty during each of the past three 
.year, by the Railway Magistrates 
under the Indian Railways Act?

The Deputy Minister of Hallways 
(Shri Shahnawas Khan): (a) No. Al

though the Railway Magistrates have 
been doing good work, the resultant 
reduction in the number of passengers 
travelling without tickets cannot be 
■called considerable.

(b) The amount of fines and excess 
charges recovered from the ticketless 
passengers prosecuted before the Rail
way Magistrates during the past three 
years is as follows:—

Fines Excess
charges

Ra. Re.
1954-55 92,223 55,783
1955-56 41,198 45,439
1956-57 55,842 41,567

Class m  Posts
1696. Shri D. C. Sharma: Will the 

Minister of Railways be pleased to 
state the number of candidates inter
viewed and kept on the waiting list 
for class III appointments by the 
Railway Service Commission, Allaha
bad, as on the 30th of November, 1957?

The Deputy Minister at Railways 
(Shri Shahnawaz Khan): It is pre
sumed the information required is in 
connection with persons who were 
selected for Class III appointments by 
the Railway Service Commission, 
Allahabad, and whose names were 
forwarded to the Northern and North 
Eastern Railways but have not been 
offered appointments as on 30-11-57. 
On this presumption, the required in
formation is as given below:—

30-9-1957 
Northern Railway

1,535
1,210
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“GJVLF.” Scheme
1692.'Shri Eiayaperumal: Will the 

Minister of Food and Agriculture be
pleased to state the amount allotted 
for 1957-58 by way of loans and aid by 
the Government of India to the Gov
ernment of Madras for sinking well* 
and well repairing schemes under the 
Grow More Food Programme?

The Minister of Food and Agricul
ture (Shri A. P. Jain): No amount has 
so far been asked for by the Govern
ment of Madras for sinking wells and 
well repairing schemes during 1957-58, 
hence no amount has been sanctioned.

Aerodrome at Trichy

1693. Shri Eiayaperumal: Will the 
Minister of Transport and Communi
cations be pleased to state the amount 
allotted for the construction of a 
terminal building at Trichy Aero
drome in Madras State?

The Minister of State in the Minis
try of Transport and Communications 
(Shri Raj Bahadur): Rs. 6,20,620.

Community Development and NJS& 
Blocks, Madras State

16M. Shri Eiayaperumal: Will the 
Minister of Community Development
be pleased to state the number at 
Blocks started in South Arcot and 
Trichy Districts in Madras State 
under tfye Community Development 
and National Extension Service pro
gramme since 1956?
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The Minister of Community Deve
lopment (Shri S. K. Dey): Six
National Extension Service Blocks 
have been opened since 1956 in each 
of the Districts of South Arcot and 
Tiruchirapalli.

Two earlier National Extension Ser
vice Blocks have also been converted 
into Community Development Blocks 
in each of the Districts.

Block Development Officers
J  Shri S. C. Samanta:
\  Shri Subodh Hasda:

Will the Minister of Community 
Development be pleased to state:

(a) how the Block Development 
Officers are at present being re
cruited;

(b) whether it is a fact that most of 
them are drawn from Revenue De
partment;

(c) what steps have been taken to 
recruit Block Development Officers 
from other departments of the Gov
ernment also; and

(d) whether suitable promising 
young people serving any depart
ment of Government are given pre
ference for the post?

The Minister of Community Deve
lopment (Shri S. K. Dey): (a) Re
cruitment of Block Development Offi
cers is made by the State Govern
ments. Generally Block Development 
Officers are recruited from among the 
officers of the Revenue (including 
General Administration) Agriculture 
and Cooperative Departments.

(b) It is a fact that a substantial 
number of Block Development Officers 
are drawn from Revenue (including 
General Administration) Department.

(c) No special steps are required to 
be taken for recruitment of Block 
Development Officers from other De
partments as suitable personnel of 
these Departments are in fact being 
appointed. Instructions that this

should be done were given to the 
State Governments.

(d) Persons with rural background 
and sufficient field experience and 
knowledge particularly of agriculture 
and allied subjects are given prefer
ence for appointment as B.D.Os. 
There is no bar to any young promis
ing officer of any Department being 
considered for appointment as Block 
Development Officer.

Colonisation In Baja Park, Delhi
1696. Shri A. S. S algal: Will the 

Minister of Health be pleased to 
state:

(a) whether it is a fact that the 
land known as Raja Park in Delhi 
has been sold for purposes of coloni
sation;

(b) if so, what is the area of land;
(c) to whom it was sold and at what 

price;
(d) to whom did the land belong;
(e) whether this land is covered by 

the Delhi Improvement Trust Town 
Expansion Schemes; and

(f) if so, when was this sdheme 
applied?

The Minister of Health (Shri Kar- 
markar): (a) to (f). Government are 
not aware of any land in Delhi known 
as Raja Park. If however, the infor
mation is required in respect of 
Ashoka Colony on Najafgarh Road 
(also known as Raja Garden Colony), 
the facts are as follows:—

(a) It is understood that the colo
niser has sold plots in this colony to 
private individuals.

(b) According to the plans sub
mitted to the Delhi Development 
(Provisional) Authority, the gross area 
of the colony is 18-33 acres.

(c) Government have no informa
tion about the individuals to whom 
the plots were sold and at what price.

(d) The land belongs to Modern 
Housing & Finance.




